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Authorisation for Assignment valid till December 23, 2023
Date: February 16, 2023 1012, Dalamal Tower, Free Press Journal Marg, 
Place: Mumbai 211, Nariman Point, Mumbai - 400 021

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR IND-BARATH POWER INFRA 
LIMITED OPERATING IN POWER GENERATION AT IDUKKI, DISTRICT, KERALA, 

AND HYDERABAD, TELANGANA, INDIA.  
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016)

 1. Name of the Corporate Debtor along  Ind-Barath Power Infra Limited
  with PAN / CIN / LLP No. PAN: AABCK3883B
   CIN - U65993TN1995PLC098714

 2. Address of the Registered Office New No. 20 (Old No. 129, Chamiers Road, Nandanam, 
   V Tenyampet, Chennai, Tamil Nadu - 600 035, India

 3. URL of Website http://www.ibpil.com

 4. Details of Place where Majority Fixed   Idukki District, Kerala
  Assets are Located

 5. Installed Capacity of Main Products /  Power Generation - Wind Power of 0.75 MW situated
  Services at Idukki, Kerala, India
   Power Generation Capacity in Thermal, Gas, and 
   Renewable Power Sources Through Various 
   Subsidiaries and Associates

 6. Quantity and Value of Main Products /  FY 2021-22:
  Services sold in Last Financial Year Total Income - Rs.205.31 Lakhs
   Operating Revenue - Rs.49.77 Lakhs

 7. Number of Employees / Workmen Nil

 8. Further details including last available 
  financial statements (with schedules) 
  of two years, lists of creditors, relevant  Email for Correspondence: ip.indbarath@gmail.com 
  dates for subsequent events of the 
  process are available at: 

 9. Eligibility for Resolution Applicants 
  under section 25(2)(h) of the Code is  Email for Correspondence: ip.indbarath@gmail.com 
  available at: 

 10. Last Date for Receipt of Expression  March 15, 2023 (Extended from February 15, 2023)
  of Interest 

 11. Date of issue of Provisional List of  March 20, 2023
  Prospective Resolution Applicants 

 12. Last Date for Submission of  March 25, 2023
  Objections to Provisional List 

 13. Process E-mail ID to submit  ip.indbarath@gmail.com 
  Expression of Interest 

RELEVANT PARTICULARS


